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i .. C.A.T. Bench, JAIPUR - . .

Date of Oi”der , ' o . ofders MP No., JZ2& /93
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18.3)93 None present for the applicant/petitioner.. . .

ﬂ M.,P, mfor amendment of the O.A, has been

i allowed. The amended O.A., may be filed within

2 weeks. The amended O.A, may be listed for
II .

admission on 16.4.1993.
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(B.N.Dho{ndiyal)

(D.LMehta)

;‘.é Member (2) Vice Chairman.
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